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ORIGINAL APPLICATION NO.‘ 342/ 1994

WEDNESDAY, THE 16TH DAY OF NOVEMBER, 1994
|
SHRI/ JUSTICE P.K. SHYAMSUNDAR

eee VICE CHAIRMAN
1
SHRI T.V, RAMANAN
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eee MEMBER ‘(A)

Shri B. Prabhakar,

S/o Shri B. Jakkaraish,
Aced about 41 years,
working &8s Senior Clerk,
South Central Railusy,
HUblio

ees Applicant

( By Advocate Shri S. Ranganatha Jois ) 3

Vs,
|
1. The General Manager,

South} Central Railway,
Secunderabad. .

2. The Chief Work shop Manager,
(work|shop), South Central
Razlwgy, Hubli,

i
3. The Union of India represented by
its Secretary, Ministry of Railuays,
New Delhi. . eee Respondents

I ( By Advocate Shri A.N. Venugopal Gowda,
; Standing Counsel tor the Railways)
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Shri Justice P.K. Shyamisundar, Vice Chairman
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 Having heard Shri A.N. Venugopal, leamed standing counsel
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applicati}an in which the applican.t seeks a review of hie case maintaining
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from the date of receipt of a copy of this order,
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( PoK. SHYAMSUNDAR )
VICE CHAIRMAN

Central Adminisfrative Tribunal
Bangalore Bench
Bangalore
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